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ORDER  SHEET 
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ORIGINAL APPLICATION  No.  3/5-  of 200 

j 
 i 
e-16111-~47 M 0 

Applicant(s) 	 Respondent(s) 

M44T 

qft aTIT A 
Advocate for 	 Advocate for 
Applicant(s) 	 Respondent(s) 

Tpwft k ftuTw 
Notds of the Registry 

.1". M;TA 

Date of Presentation 

V/Y64  
Date of Registration 

6/ 
Subject 

Date of Posting 

eftwm it MbT 
Orders of the Tribunal 

28.4.04 	11r. C!>G Vair 
10 

14.A.293/04:for  Joint aoplicotion ic --2 11 6-.-jcd 

tir. C.Raiardran, lj,::;jC t -tkos notica foz the 

r o 3 r.,o a .3 nt ,-, 	Ke,;rd. ;,polication is admit ~ ---%d. 

1o.- , -)on1 ,-:mt9 m,-iy filo reply state-'ment iiithin 

four ti--ek3 with copy to the ap ,-Aicant who m3y 

file ----Joindl;r,' if Any, within two -Y-,akr, 

tbercefter. List b--forc RC for cmiplation of 

plo;.din-is on q5 

0 

4 	 . . HPD(A,4) 
	

AVFL (VC ) 

ry 

28'. 4. 04 

RC 

None for either side. 

No reply filed yet. Call 

on 05,08.2004. 

18,106.2004 
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OA 31S/04 

TDrft ;~ ftam 	
Orders of the Tribunal 

lff~ t M~~T 
Notes of the Registry 

RC 

None for either side. 

No reply filed yet. Call 

on 17.09,2004. 

05.C8.2004 

IGIC, 	
RC 

None for ei therside.-  

No reAy filed yet.. Ae last 
chance cal 1 on 29 10.2004,. 

17.09.2004 

27,1.05 	 AVH 	 I 

(5) Mr.CSG Nair 
Mr.TFA Ibrahim Khan,,9COSC 

At the request of the counsel for the 
applicint adjourned. Post after a month. 

By order 

C.O.1 

asp 	 I 

4 

2.3.05 	 C.1 

13) Mr.CSG Nair 
Mr.TPM Ibrahim Khan,SCOSC (rep.) 

Counsel for the respondents seeks and in 
granted three weeks time for filing additional 
reply statement, Rejoinder thereto shall be 
filed within two weskG thereafter. List'bfifote 
RC for completion of pleadings on I L~ 

AvH(vC) 

asp 	 a 

b 

9, 1  

P 

VIA 

RC 

None for either side. 

Reply is on record. No 

rejoinder f iled yet, 

RejoirrJer, if any, filed by 

16,11.2004 be taken on recot 

and tAnereafter include in th 
final hearing list. (SB) 

17.10.2005 	 KVS(Al) 	CAI 

Mr. C.S.G.Mir 
WTYALMrAim Uxn6 SCGSC 

H=& Commn order pronounced in opcn 
Cout 

KVS(JM) 
17.10.2WS 

vs 

29.10.2004 

I 
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'TRIBUNAL - IN THE CENTRAL ADMINISTRATIVE. 
EANAKULAM BENCH 

ORDER  SHEET 
Z74;Tff vio 200 	WT 

ORIGINAL APPLICATION  No. 	 of 160 . 	 -
h  

'Applic anrR=W 	Respondent(sr 

'Advocate for ~dvocat6 for~Ah. 
Applicant(s) 	 Rdspon,dent(s). 

Notes of the ~ Registry.  - 	 OrdEirs of 6e Trib6ml 

W;~Ozhiul Eft ffrft:* 	 28.4.04 	Mr.. CSG'  Nair 
Date of Pre sentatibn.: 

ati. on -  -:i s c;i 11 owed i. Ma  A.  2  9  3/04  :f or. j oi nt .  applicc 

Date of Registration 	 Mr. .(;.Rajendra.n, 50~SC takes* notice. for' the 

respondents, Heard.' Application is admi't.ted 
RPM 

y statemen 	'thin Sub'ect 	 Respondeffts may filb r b- pl 	 t wi 

- [Copy to the applicant who ma 
I 
 y-. :four 

Withrn' two weeks Date of Posting 	 file rejoindet',Af .. any 

there~fter. List before-RC.- for*'completion of 
: ,f 	lv"; 	tic. 

,,pleadings on 18'6"a&0 _4 

INI 
HPD(AM) 	 AVH(VC) 

28 0 4.04 

ry 

-None for either side. 

No reply .  filed yet. Call 

on 05,08,20'04.. 

of 00  

18 06 2004 
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Notes~`of the Registry 	 Orders of the Tribunal 

27,1,05 	 AVH 

'(5) M" ',t~G Nair 
r. Mr. ~ TPIA. Ibrahim.  Kban,*SCG:~C 

At the,,- request .  of the counsel for the 
applicaht.-4ladjourned. Post: af ter a month, 

By order 
VIP 

C.-O 

"s:. 0 8 '2' ,0 0 4 	asp. 

V 2,3.05 C-I 

)'Mr' - Cs0'Nair -113 
Mr.TPM Ibrahim: I<han,SCGSC (rep. AC 

None for 'eithersi'd'e; 	 C6uRsel for the respondents. seeks.. and, is 
grant'd` three we ~ks~ ,  t~ ime ", for 

.. 
li~n~t additio'nal 

. 
e 

No reAy filed yet.- A's ''last 	reply -state. ent.;-,...,. RbJ6ihder--.t! ~.t hereto' shall be. 
f iled within 'two weeks the re,af ter.. - L ist b6f' chance call : -90 - 29 ~. 10' 2004.'. 	 ore 
RC for completion of n 

AVH I (Nec /I 

a~Sp 
A 

.2~6 	6 
17.10.2CO5 	 C-il 

.1%4r. C.S.G.Nair 
KIbra hirn Khan, SCGSC 

0 
Heard. Comnlon order' 4t 

 v flounced in 

	

Pri 	open 
Court. 

RC 

. , None . for eitner.sideoi ,  

Reply 1-6. on - record. No 

rejoinder filed yet.. 

Rejoinder,, if., any,. filed by 

: .16,11,2004 . be taken on recoi 

and thereafter'-include.in t-1 

final hearing - list. sa ) 

-19. ~10. 2604' 

/A 

RC 

None for either side. 

No reply filed yet., , Call. 

on.17.09.2004. 
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Notes of the Registr~ 	 CA 	 Orders of the Tribunal 

03 

05 

RC 

None for either side. 

Reply is on record. 
Additional reply, for which 
pei . !imsvon was . granted 
-Irrom the Hon'ble Bench on 
02.03.2005 has not been 
filed yet Rejoinder, to the 
reply already on record, if 
any, filed by M05.2005 be 
taken on record and 
thereafter 	HA' ,  before 
Hon'ble SB for 	final 
hearing . - 

19.04.2005, 

I 
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